SCHEDULE |
FORM A

PUBLIC ANNOUNCEMENT

[Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation) Regulations, 2017]

For the Attention of the Stakeholders of

JOVIAL TRADING COMPANY PRIVATE LIMITED

Name of the Corporate Person

(1.

JOVIAL TRADING COMPANY PRIVATE LIMITED T

Date of Incorporation of Corporate Person

’2.

15/04/1996

3. | Authority under which Corporate Person is
Incorporated / Registered

Registrar of Companies, Mumbai

4. | Corporate Identity Number of Corporate Person

U51100MH1996PTC098860

5. | Address of the Registered Office and Principal
Office (if any) of Corporate Person

1ST FLOOR, 13 MATHEW ROAD, BHUPATI CHAMBERS,
MUMBAI, Maharashtra, India, 400004

6. | Liquidation commencement date of Corporate | 23/02/2024
Person ;

7. | Name, Address, Email address, Telephone | Bharat Ramakant Upadhyay
Number and the Registration Number of the | Reg. No.: IBBI/IPA-002/IP-N00120/2017-18/10289
Liquidator Address: 507, 5th floor, C2 Wing, Skyline Wealth Space,

Skyline Oasis Complex, Premier Road, Near Vidyavihar
Station, Ghatkopar- West, Mumbai — 400086

Ph. No.: 9833284483

Email Id registered with IBBI: brupadhyay@hotmail.com
Claims to be sent on Email Id:

brupadhyay.irp@gmail.com

8. | Last date for submission of claims

23/03/2024

Notice is hereby given that Jovial Trading Company Private Limited has commenced voluntary liquidation on

23" February, 2024.

The stakeholders of Jovial Trading Company Private Limited are hereby called upon to submit a proof of their
claims, on or before 23" March, 2024 to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may submit
the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.
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Bharat Ramakant Upadhyay 0)@

O / Bharat Upadhyay

r= ( 1BBIPA-D02AP.
! 020P-Nog 1201

Date: 23/02/2024
Place: Mumbai
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| Person is Incorporated / Registered Registrar of Companies, Mumbai
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6. Liquidation commencement date of | 23/02/2024
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> | Name, Address, Email address, TL 'Bharat Ramakant Upadhyay
Telephone Number and the Reg, No.: IBBI/IPA-002/IPN00120/2017-18/10289
Registration Number of the Address: 507, 5th floor, C2 Wing, Skyline Wealth
Liquidator Space, Skyline Oasis Complex, Premier Road,

Near Vidyavihar Station, Ghatkopar- West,
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brupadhyay@hotmail.com
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brupadhyay.irp@gmail.com

23/03/2024

8.'lastdateforamis§i‘oﬁgaains_ﬂ

ding Company Private Limited has commenced

Notice is hereby given that Jovial Tra
2024.

voluntary liquidation on 23rd February,
The stakeholders of Jovial Trading Company Private Limited are hereby called upon to
submit a proof of their claims, on or before 23rd March, 2024 to the liquidator at the

address mentioned against item 7.

The financial creditors shall submit [
stakeholders may submit the proof of claims

Submission of false or misleading proofs of claim shall attract penalties
Ramakant Upadhyay

Date: 23/02/2024
Place: Mumbal

ee——

their proof of claims by electronic means only. All other
in person, by post or by electronic means.

S —

1 AA59 | Cpmy

4011¢(
Dilip
Maha
LA Ty
Mira F

| —

BB-105

N

Place : Mumbai
Date : 23.02.2024

National Financial
Dan~vdinea Annthoritv

-

—

Regulatior

| Person is Incorporated /.
4. Corporate ldentity Numbo
| Corporate Person

5. Address of the Registerex
Pnncipal Office (if any) of
| Corporate Person
6. Lquidation commencen
| Corporate Person

A Name, Address, Email a0

Telepnone Number and 1

Registration Numboey of &
Liquidator

[8. " Last date for subimssion
Notice Is hereby given tha
voluntary hquidatonon 2.

Ihe stakeholders of Swag
submit a proof of thelr ¢!
address mentioned agal’

The financial creditors sb
stakeholders may subm!

Submission of false orm
Bharat Ramakant Upa¢

Date: 23/02/2024
Place: Mumbal




gTed] SZ@IaY 3 A% ¥
9t Tt Rt #ell
T &4 gE  |IEl.
S C B T T

T ATHTP ¥ Hraial

gl JEdal.

Email-navakal. 1923@gmail.com

Had | arferanz ¥ Bgard, 2024

P www.navakal.in » =

. K3 /navakalofficial

arapzydt |
usTef
:mghr:ﬁ;rvw
(ureeftr ararf) anfoy Rarswyfron gas (R )
RBfYams, 209t =ur R 9y areed)

AT 219 S Iz s

94.0%¥.9¢¢8

US1100MH 1996PTC09886C !

I HFN, 93 Fe2] 203, HAH 4,
#WE, FER, HIA, $0000%.

230203 !

T THIGIT IJUTEART

. 0.1 IBBIAPA-002/1P-NOC120/2017-18/10289
T wols, W a1 Huwch, W [, TORCTEA dcR
a, mzméa IoRkE oiraes, Teee 3.
RenfEr Rocoas, Hed - THEH,

| ##é-tocols

FE. . QLIIAHWLT
' EH& Iwdt:

brupadhyay@hotmail.com
2R urfv Yar dae aradt:
brupadhyay.irp@gmail.com

é.

TR TR BIVAT i R

23.03.202

Zoay A% 2, Sifesie s

@%ﬁmﬂﬁmgﬁmw
mmmmmmmmmw% 3 W, 2038
Froh i et AREAG AIRDS GlG 3. (s AL TG TURR TG PIVARA HioTRIR e 30E.
ﬁiﬂammﬁﬁcmmmﬁgﬂﬁmmu@mmm R W
HITTEIRGS 1 G QTR GRS, CUIGR Thal SOiasian UGl SIGY a5 kK.
sreaTET YA i e aeUnE T AT ATARN €3 SISIavIRT .

#Yd THIGIA IUTEATS
f@ai®: 23.02.203
ﬁasmgai

Fueht meke faRe R, 23 Bgat, 202y Il




